BI TEM NO. 12 COURT NO. 9 SECTION |V
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS

I.A No. 7/2016 and |.A Nos. .../2016 in

Cvil Appeal No. 4437/2009

M P. STATE ROAD TRANSPORT CORP. Appel | ant (s)
VERSUS

MANQJ KUMAR & ANR Respondent ( s)

(Wth appl n(s) for perm ssi on to file i npl eadnent for

nodi fi cation, exenption fromfiling OT. and office report)
Date : 21/10/2016 These matters were called on for hearing today.
CORAM :
HON&#39; BLE MR. JUSTI CE A. K. SIKRI
HON&#39; BLE MR. JUSTI CE N. V. RAMANA
For Parties
M. M shra Saurabh, Adv.
M. Ankit Kr. Lal, Adv.
Ms. J. S. Vad & Co.

M. Sunil Singh Parihar, Adv.
M. Prashant Kumar, Adv.
Ms. K. Sarada Devi, Adv.

UPON hearing the counsel the Court made the follow ng
ORDER
As prayed for, t he interlocutory appl i cations st and
di sm ssed as wi t hdrawn.

(Ni dhi Ahuj a) (Mal a Kumari Shar ma)
Court Master Court Master



